OPElI COURT

CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD _BENCH

ALLAHABAD,

Allahabad this the 1l4th day of May 2001,

original AEElication no. 1126 of 1992,

Hon'ble. Mr. Justice R.R.K, Tfive,di. Vice~Chairman
Hon'ble Maj Gen K.K. Srivastava, Administrative Member
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1. Laxami Narain son of shri Thuran, resident of

village Rampur, post office Bhuili , district

Mirz epUl e

2., Bhola Nath son of Budh Ram, resident of Amara
(Khaira chak) Kandawa, district Vvaranasi.

3., Deep Narain son of shri Nanhakao, resident of

village and post Harsos, district vaza@nasi. -

4. Lachhiman son of shri Late Sitax Ram, resident of

Ghamhan pur, post Kandawa, district Vranasi,

-

5, Jagar Nath, son of shri Khakhanoo Fal, resident
of village &xpmxx Unche Gaon, post Gangapur,

district Mx=wx Vgranasi.

6. Ram Raj Yadava, son of shri Mahadev, resident Of
village Madawa, post J afarabad, district va i,

7. Sharda prasad son of shr
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8.Barsali Ram son of shri Sita Ram, resident of

village Faridpur, post Jagatpur,_districﬁ Vafanaai_i
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9, Hari Nath, son of shri Bhau Chand, resident of [

village Fanditpur, post Jagatpur, district Varanasi.

10, Kailash Prasad, son of shri Ram Dular, resident of

village Kakarmatta, post Direka, district Varanasi,

11, Mool chand, son of shri Late Bhaggan Ram , resident

of village Bandepur, post Bachchhava, district

varanasi,

12. Feku Ram son of shri Mithai Lal, residentlaf

villagz Pahadi, post Rehaniya, district Varanasi,

13. Santoo Ram, son of Shri Sukkhan Ram, resddent of
village Nakain, post Jafarabad, disprict Varanasi.

14, Mohan Lgl, son ¢0f shri Bhagwan Das , resiéaﬁﬁ-ﬂfx
Nathoopur, post BhulanpurfP.iA.C.), district

Varanasi.
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15, Lalji son of shri Sita R:
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18, Rama Shankar son of shri Bhikkhoo Ram, resident

of village Bdndepur, post Bachchhawa, district
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varanasi.

19, Mangal Nath, son of shri Ram Nath, resident of

village.Madav', post Rohaniya, district Varanasi,

20, Jokhan son of shri Ram Xhelawan, resident of
village Daffalpur, post Rohaniya, district
Varanasi. .

21. Ramji son of shri Raja Rag, resident of village
Nathupur, post Bhulanpur, (P.A.C.)district

Varanasi.

22, Brij Mohan son of Shri Nanhaku, resident of
village Urpha Hamlapur, post Dehari, district

Jauppur.

23, Fool Chand son of shri Baboo Lal, resident of
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village Hathoopur, post Bhoolanpur, (P.A.C.)district

Varanasi,
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27. Babua, son of shri Ruppan, resident of village

Kanchanpur, pecst Kandawa, disteict Varanasi,

28, Shri Ram son of shri Bhau chand, resident of
village Panditpur, post Jagatpur, district

Varanasi.

29, Lalmani, son ©Of shri Narayan, resident of village

A Lathivan, post Bachchhawa, district varanasi,

30, Kajari, son of shri Jaya Karan, resident of
village Nathoopur, post Bhoolanpur, (P.A.C,)
district Varamasi,

31, Hira, son of Shri Jaya Karan, residemnt of
& village Nathoopur, post Bhoolanpur(P.A.C.)

'& district Varanasi.

32, Bhau Cchand, son of Late shrli Tulsi, resident of
village Ghughulpur, post Bhoolanpur(P.A.C.) .

district Varanasi,

village Bachchhawan, @i =.*t-” g pC .‘fif"f" -;-- an,

district Varanasi.,
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36, Mishri Lzl, son of shri Kedar Nath, resident of
village Jalali patti, post Bhulanpur(p.A,.C.),

district varam=asi,

37. Shiv Charan son 0of Shri Mewa Lal, resident of
village Jalali Patti, post Bhulanpur, (P.A.C),

district Varanasli,

38, Chhatthoo Ram son of 3hri Chhatra Dhari, resident

of village Tajpur(Dehma), district Gajinur,

39, Fool Chand, son of shri Muse Ram, wésident Of

village Kakarmatta(Uttari), post Direka, district
Varanasi.

40. Ram Bali son of shri Lats Rohan Das, resident of
Narayanpur, oost Barbigha, district Munger,

41. Abhaya Kumar Gupta son of shri Kishori Prasad,

42. shiva Nath Maurya, son of shri Sukh Rem, resid
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of Village Kirahiya, rost Khojawan, district Varanasi
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43. Ganga Ram, son of shri Sniv Nath, rssident

ﬁii TR g o -;"._-:Ir.-: Sy A ey ) e
villace Bachchhawan, post Bachchhaw

. e —— i - min] s
-y 50N Or shr:

T 1L P ST .
N E—Ta T~ '\-__-.a—- e l_-.- g - - .
age Sahendi, distric

=



> shri Jarban, village
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i S =D 2F ==r= Sasasta, Iesident of village

district Varanasi.
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sc-i 2abs, r2cidert of village Lathia
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- S== £ =mrd R=m Baran, resicderx of

T Z=maa o, oSt Sasgaptir, district




—7-

— . = = S&tzi Ksuleshwar, resident of village
=isrsasca, post R.K. district Varanasi,

5. Zvagwes TS, S5/c Shri Maggoo, resident of
- _=ge F=—idomr, post Jafmrabad, district

T eEnaess

T. Zmn Sr==s=c, soeof Late Shri Santu Ram, resident

Hi

= willzcs Zzkarmatta, post D.R.K. Distirct
Ta=aas>,
i, Fesittemoc, oo of Shri Daulat, resident of village

Fecoaser, Dost BAC, Distt, Varanasi,

=t. i=Tooc, o= of Sri Sahdev, resident of wvillage
T=u=Er- , Dost Yaodeva, Distt. Varanasi.

e Zxr===2_ Sc& c Sri Ram Kishan,
= w-ill i=mc=on, post Garthawa, Distt Varanasi,
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ORDER (Oral)

Eon'ble Mr. Justice RRK Trivedit vC

3y means. of this OA under section 19 of the
A.T. Act, 1985, the applicants have prayed for a direction
to the respondents to absorb the applicants: on regular
basis in terms of tiue judgment of the Hon'ble Supreme
Court in Indra Pal Yadav's case and the circulars of
che Railway Board. It is iuirther prayed that the
respondents be directed not to engage any casual labours
¥nalasis either \Eltheru\fnrm the open market or fr_om
other divisions. WNo details of the services rendered
by the applicant have been mentioned in the OA. Only
t. is has be=n claimed that the applicants have campletad.

360 days continuous service.

2, In counter affidavit, the claim of the appliamts
V beeleain
nave been denied., The applicants workes dnniecksf spells
SRR, 2
@see (1565 - 1979, only one person worked upto 31 12,1981.
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Thereafter, they did not workaﬂ. Shri A, Sthalekar

learned counsel for the respondents submitted that these

applicants by -motof time have become diaqun;.ified '.E" a

the Govt. job in DLW. They have become a@ and no.

effective relief can be _g'.fl_.ggn t:; themt ?I& sfipﬂu-:& ce

S VY ol
{ =~ v +ha
L0L Ulc

resgondents. The m cord lismissed

— iy B

|
0 L J_E.‘__'- L o
| Ih-l - ’. 5

sry i



